
Thc Dclhi Judicial Scn,icc Prcliminary llxanrinatron (Obicctivc typc) rclaflcd
to abovc. willSi hcld on Sundar, the loth December.2023 (ll -Alf to l;30 PNI).

DELHI JT]DICIAI, S]]RVICE EXAMINATION _ 2023
(As Per The Delhi,ludiciul Seryict Rulas, 1970.7s Ametded ltp To 26.09.2023)

HIGH COUI{T OF DELHI inyites online applications from eligible
candidatcs for lilling up 53 l,rcancies (44 existing & 09 anticipated) in t)clhi
Judicial Scrvicc by hokling Dclhi Judicial Service Examination in two succcssrvo
staSesi

(i) Delhi Judicial Scn'icc Prclirninary Examination
(Objcctive tlDe with 25% negative marking) for
selcction for thc Mains Examination (Writtcn), and

(ii) Dclhi Judicial Servicc Mains Exanlination (Writrcn)
for sclcction ofcandidates for calling for Viva-Vocc.

Thc scale ofthc pa1'ofmcnrbcrs ofDclhi Judicial Scrvicc is Rs.77ll40- l 36520.

A candidate shall be eligible to appear at the examination, ifhe is:-

a) a citizen oflndia;
b) a person practising as an Advocate in lndia or a person

tlualified to be admitted as an Advocate under the Advocates
Act, 196l; and

c) not more than 32 years of age on the l't day of January ol the
ycar in which thc applications for appointmunt arc invitcd, i.c.,
0t.01.2023.

ln the case of candidates bclonging to Schcduled Castes i Tribcs, the
uppcr agc limit is rclaxable by 5 years. Thc uppcr agc limit is also rclaxable
maximum by 5 ycars in thc casc of .Ex-Scrvicemen and Conmissioncd
Officers including Emergency Commissioned Offices or Shon Scrvice
Commissioned Officers who have rendered at least five years military sen ice
and have been released on completion of assignment (includrng those whose
assignmcnt is duc to bc completcd within onc ycar) othcrwisc than by way of
dismissal or dischargc on account of misconduct or ineffrciency or on account
ofphysical disability attributablc to military scn icc or on invalidment.

Thc uppcr agc limit tbr Persons with Disahilities fldentilied
Disabilities) Iin short "PwD"l shall be relaxable by l0 years. Gr'ncral

PUBI,IC APP0INI'MENTS
HIGH COUR'I OF DELHI : -\E\l DELlll
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catcgory PwD (ldcntificd Disrbilities) candidatcs would, tt us. be eligiblc lbr
agc rclaxation up Lo l0 years and SC,/ST catego4, PwD (Idcntiticd
Disabilities) candidates uould. thus, be eligible fbr age r( laxation up to l5
years.

'fltc candidates shall subnrit thcir applications online only
formilt through thc official wcbsite of Iligh Court
,'w'r.,delhihighcoun-riair rs per schcdulc of datcs givcn bclov:

in the prcsclibed
ol Dclhi i.e.

Datc and Tinc of (,'ornmcnccnrcnt li)r croation of Ncu ,07.1 1.2023 ut
I 000 hoursIn and fillin Form

[,ast Datc a llin lication Form 22.1| .2023 at

.)r thro Debit ('ard/lntcl_nct t730 hou ls
Itank lnq

The fees (non-rcfundable) in the sum of Rs.1500/- for General (.'ategory

candidatcs and Rs..100- for resqncd catcgory [Scheduled Castc / Schcduled Tribe /
Person with Disabilitics (idcntificd disabilities) of 40% or morc I r:andidates should bc
paid through Debit Card,' Credit Card/lntemet BankingruPl.

Thc candidatcs can takc printout of application form and keep it for future

ref'crencc. The! should not s€nd the printout of thc onlitre application form to thc
High Court of Delhi.

Thc catcgoly wist break up ofvacancics to bc fillcd is as under:-

Category Brcak of Vacancies
Anticipatcd (till

Total No. ol'
vacancics

.i 1.10.1024
(lc ncral 06

SC

S'I l1 00
TOTAL 4l 53

Note l: Out of the aforesaid 53 vacancies, the resewarion for l,rvD candidates (who

havc idenrilied disabititics of40% or morc) shall bc as folrows:

('ilte \ acancies

PwD (Blildncss. Low Vision) 03

PwD (onc arm, one leg. both lcgs,
lcprosy curcd, dwarfism and acid attack victims)

34

05

l,l

Existing

2N

02

03

03

09



Tolrl U9

Note 2: The category'\,lise bifurcation of anticipated vacancies may undergo a
change as the same would depend upon the category of the olllcers of
Dclhi Judicial Scnicc to be promoted and would bc finalizcd only aftcr
the officers are actually promotcd.

Note 3: Numbcr ofvacancies is subject to changc.

The candidates applying lirr the cxaruination should cnsure that thcy fulfill all
the eligibility conditions for admission to the examilarion. Their admission at all thc
stages of examination for which they are admitted by this Court viz. Preliminary
Examination (Objcctivc typc), Mains Examination { Writren) and lhc Viva-Vocc shall
be purely provisional, subject to their satisfying the prescribed eligibility conditions.
The question of etigibility would be rhoroughly examined at the subsequent stage. If
on verification at any time before or after the Prcliminary Examination (Objective
Type), Mains Examination (Writtcn) and the Viva-Voce, it is lbund that thcy do not
l'ullill any ol the eligibility conditions, their candidature l-or the examinatiou shall
stand cancelled \aithout any Doticc or furthcr referencc.

Details regarding Prcliminary Examination (Ob-iective iypc). Mains
Examination (Written), Viva-Voce, eligibility. relaxation in marks and other geDeral

terms and conditions applicable to the candidates are given in rhe lnstructions
availablc on the onlinc portal, link for which would bc availablc on the website of
tligh Court of Dethi i.e. nww.delhihishcourt.nic.in. Candidates are advised to go

through the Instructions as wcll as the Delhi Judicial Scn'icc Rulcs, 1970 (as amended
up to 26.09.2023) bcforc fitling up the application tbrm.

sd/-
(Kanwal Jeet Arora)

Registrar Ceneral
06.11.2023

03PwD (Spccific Learning Disability) and I,wD
(Multiple Disabilities involving blindncss and
low vision, one arnr, one leg, both legs, leprosy

cured. drvarfism and acid altack and spccilic
lcaming)
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